IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BE
‘ HYDERA BAD

C.A. ND,3B84/96

Between: | Date of Urder:_261
K.Suresh
f.prplicantf
And
1j The Sub Di;isional Inspect;r,(Postalm

Madanapalli East,
Chittoor District.

2. The Senior Superintendent of Post Offices,
Chittoor Division,
Chittoor,

3. The Chisf Ppstmaster General,

Ardhra Pradesh Circle,
Hyderabad.

?::Respondents:

Counsel for the Applicant :  Mr.K.G.Krishna Mo

Counsel for the Respondents :  Mr,y.Ehimanna, Addl.CGSC.

CORAM:

THE MON'BLE SHRI R.RANGARAJAN : MEFBER (A)

Contd
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0.A.No,384/96 Cate of Crder:| 2€,3,96

JUDGEMENT

X As per Hon'ble Shri R,Rangarajan, Member (Admn.)| X

Heard Mr .Krishna Devan on behalf of Mr XK.G.Krishna
Murthy, lesrned counsel for the applicant and Mr.V.Bhimanna,

learned standing counsel for the resgohdents,

2, The applicant in this CA is the son of o?i _shri
E.'»o‘-\

Géngaigh who was mecdically disqualified to continue/én service

as Postmean con 17.1.89, It is submitted that the father of

n

the applicant made a representation dated 15.12,.89 seeking
employment on compassionate grounds to the applicant jherein.
By the proceedingsf@ggNo.Bé/NE/45/89, dated 9.1.90 the appli-

cant's father was informed that his son should apply for

compassionate ground appointment after he attains majoritf.

The applicant attsined majority on 4,2.92 and thereifter on f?
7.1€.92 the applicant's father requested for compassionate
ground appointment to his son, and it is repotted that there ,
5

is no reply to that representation., The father of the applicané

had also expired on 19,5.93.

3. The applicant herein submits that there is no
éZi‘:irning member in his family except the applicant and he

has to be provided with an appointmént on compassionate ground
due to mecical unfitness of his father, He aiso submits that

he has studied upto to 10th class.

4, When the applicant submitted another representation

dated 18.3.94,his request for compassionate ground Appointment .

ey

was rejected by the Circle Selection Committee which is impugned

in this QA.
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5.7 Whenever the Circle

—— e ak

Selection Committee rejects

the representation for compassicnate ground asppointment this

Tribunal is consistently taking the view that the cagse should

be reconsidered by the Merber Fersonnel of the Postal Board

and issue a speaking order ir regard to the reguest

applicant.

of the

As in this case also the Circle Selection Committee

has rejééteé the case of the applicant fer compassic
appointment by the impugned order dated 5.10,94 (A-
a direction has to be given to Member Personnel Pos

to dispose of the case of the applicant for compass

If the a
ol
submits & representation within a period bf'ﬁLmonth

appointment in accordance with the rules,

date of receipt of 2 copy of this order, the Membker

whe alsc take a ncte of it and dispose of the same,

6. In the result, the followipg direction ig

The applicant if so advided'may'submit a‘représerta
MR AD

Member Personnel P&T Board for considering his case

appointment against the compassionate ground quota)

nate ground
% page-14)
-al Board
ionate ground

pplicant

'wlfrom'tﬁe'

concerned

given:t.
tion to
for

If such

a8 representation is received by 20,4.96 the same sh
b e pedre /fh'rmw‘nd //947 ol

disposed oﬁiin accordance with rules,

should also take note of avefments made in this OA

The M~mber

dispesing ¢f the representation indicated as abovel,

ould tbe

Carsonnel

while

is cordered accordingly at the admission

7. The 0.2,

stage_itself No costs.

a, (Registry should sent a copy of this OA_along
with the judgement to the Memher Perscnnel Postal [Board)

is

( R, RANGAR%JAN )

Member (Admn., )

Dated: 26th March, 19906

( Dictated in Cpen Court )
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Copy to:

1.

The Sub Divisional Inspector,{Postal),
fladanapalli East,
Chittoor District.

2. The Senior Superintendent of Post Offices,
Chittoor Division, :

Chittoor.

3. The Chief Postmastsr Genaral,
Aandhre Pradesh Circle,
dyderabad.

4. One copy to Mr.K.G.Krishna furthy, Advocate,
16-~2-147/55/C, Anandnagar, How Mai@akwnkxMalakpet,
Hyderabad - 36,

5. One copy to Mr.\Y.Bhimenna, Addl.CG3C,
CAT,Nydarzbad, '

5. Unz copy to Library,CAT,Hyderabad.

One spare copy;

B. Member(P), Postal Services Beaxd,

0/0 The Director Genesral, Dept. of Bosts,
Qak Qhawen, Sansad farg, ew Oelhi- 110 001.
(Alang with 0.A. copy.
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